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traffic is very heavy and people prefer road. People prefer seat route; from Kolkata to
Chennai, Kolkata to Thoothukudi. Why Railways is not able to compete with them?

SHRI PIYUSH GOYAL.: Sir, obviously, as far as sea routes are concerned, there
is no question. That any mode of transport can compete with that. The ships can travel
on different paths and there is no restriction on the number of paths, whereas, in
Railway you need to start right from land acquisition, invest hundreds and thousands
of crores of rupees, set up tracks and then tracks also become a restriction that how

many trains you can run on the tracks.

As regards investment between Railways and roadways, obviously, the roads
require much less investment. There is signalling system in the Railways for example
which you don't need so elaborate in the roads. You don't need expensive railway
tracks for roads. You don't need a large amount of maintenance infrastructure in roads
compared to the Railways. So, it is like comparing an apple and an orange. The roads
have their own importance and have completely different investment structure and
operating cost. Railways is a much, much larger investment. But in terms of operating
cost, Railways is more efficient because once you get a path, then the requirement of
energy is much less and you can move larger volumes. So, it is a trade-off. For shorter
distances, usually road is a better method; for medium term distances, rail is better; and

for long distances, ship is better.

MR. DEPUTY CHAIRMAN: Question No. 67. Questioner is not present.

...(Interruptions)...

TP A 9evT: ¥R, d SURYT & ..(qdem)...
it Iuumfer: =1 fAeN HETH, 31U JUHl Hie W al IR
Stubble burning in Punjab and Haryana

*67. DR. VIKAS MAHATME: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(@ whether Government is aware of the detrimental effects of the practice of
stubble burning by farmers in North India, if so, the steps that have been taken in this

regard;
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(b) whether Government has any proposal for financial assistance to farmers to
remove the stubbles from their farms to avoid burning in order to control the pollution
in and around Delhi and NCR;

(c) whether a long-term action plan has been prepared to eliminate stubble
burning in future, if not, reasons therefor; and

(d) the steps that have been taken in response to the Supreme Court's decision
on ban on stubble burning?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRI PARSHOTTAM RUPALA): (a) to (d) A Statement is laid on the Table
of the House.

Statement

(a) to (c) Yes Sir. Paddy stubble burning is mainly practiced by the farmers in Indo-
Gangetic plains of the States of Punjab, Haryana and Uttar Pradesh to clear the fields
for Rabi crop sowing. The farmers are resorting to paddy straw burning because of very
short time window between the harvesting of paddy crop and the sowing of next crop.
The fire events in the States of Punjab, Haryana and Uttar Pradesh have been monitored
through the satellite remote sensing and through several meetings and weekly video
conferencing with the States at various levels. The machines and equipments for in-
situ management of crop residue have been provided to the individual farmers on
subsidy @ 50% of the cost and 80% of the project cost for establishment of Custom
Hiring Centres, which will benefit the farmers in long run. As per satellite data, overall
about 18.8% and 31% reduction in number of paddy residue burning events were
observed in the year 2019 as compared to that in 2018 and 2017, respectively in these
three States.

To address air pollution and to subsidize machinery required for in-situ management
of crop residue, a Central Sector Scheme on 'Promotion of Agricultural Mechanization
for In-Situ Management of Crop Residue in the States of Punjab, Haryana, Uttar
Pradesh and NCT of Delhi' is being implemented and the funds of the tune of
¥ 584.33 crores in 2018-19 and 594.14 crores in 2019-20 have been released under this

scheme.

Out of these funds, the State Governments during 2018-19 and 2019-20, have

supplied more than 100610 machines to the individual farmers and to the Custom Hiring
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Centres on subsidy for in-situ management of crop residue. The State Governments and
Krishi Vigyan Kendras (KVKs) have also undertaken Information, Education and
Communication (IEC) activities on a massive scale for creating awareness among
farmers. The State Governments are also promoting the ex-situ management of paddy
residue by way of utilizing it in biomass based power plants, production of bioethanol
and Bio-CNG.

(d) In compliance to the directions of Supreme Court vide order dated 06.11.2019,
the Government of Punjab has implemented a scheme for providing compensation @
T 100/- per quintal to those small and marginal farmers who are cultivating non-basmati
paddy and are managing the paddy residue by in-situ method without burning. The
Government of Haryana also brought out the scheme to provide ¥ 1000/- per acre
operational charges for crop residue management for in-situ and ex-situ purposes. The
Government of Haryana also provided ¥ 100 per quintal incentive to those farmers who
have sold their paddy after 06.11.2019 and till 15.11.2019 and have not burnt the crop
residue.

ST, famT 9T W) UBHl WAl Y8 © (d I8 Sl WRTel STl A AT Y3 ST
A air pollution & I&T €, @I air pollution &H & 3R <17 air pollution & ax #
aware Bf, 39 oIt ®IT &R & AR # & S air quality index boards T
@ BIRT BT G B2

2 IR BT ¥R, FETH AIed <1 Sl garar & air pollution & areid
AT B SR # A & AT I A S A1y, d 9 987 FRIF0 G9nT & &R
J & TR T §Y € SR 3B TMeR ft o B €1 S d! § U 3resT Sid
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[ TRENT BuTet]
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2 ITFUTARE: A gefder Rig Sfl, 3y wara gy |

WER Fafder Rig YsT sy s JTbe ¥ ocie 7Y BHY &l A |
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TC¥e CHErol & Sl W IF BRI, S5 AT §F Ul w9 Al H wnfte S|

Impact of climate change on agricultural

practices

*68. SHRI MD. NADIMUL HAQUE: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

(@ whether the Ministry has taken cognisance of the impact of climate change

on agricultural practices and crop cycles in the country;

(b) if so, the steps Government is taking for development of eco-friendly, adaptive

agricultural practices; and
(c) if not, by when does Government plan to do so?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRI PARSHOTTAM RUPALA): (a) to (c) A Statement is laid on the Table

of the House.

Statement

(@) and (b) Yes, taking the cognisance of the impact of Climate Change on
agricultural practices and crop cycles in the country, the Govt. has launched the
National Action Plan on Climate Change (NAPCC) during 2008.

The National Mission for Sustainable Agriculture (NMSA), which is one of the
eight Missions under the (NAPCC) seeks to address issues regarding 'Sustainable
Agriculture' in the context of risks associated with climate change by devising appropriate
adaptation and mitigation strategies for ensuring food security, equitable access to

food resources, enhancing livelihood opportunities and contributing to economic stability



